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of the units, the availability is very 
much below and then there is of 
course the load shedding going on in 
Bihar at times and even for this, so 
far, we have not raceived any com-
plaints from the State Electricity 
Board or the Government and that is 
why we do not have any information 
about that.

Ambitious Targets to provide more 
Jobs by thA Khadi and Village Indus-

tries Commission

•307. SHRI G. Y. KRISHNAN; Will 
the Minister of INDUSTRY be pleased 
to state:

(a) whether the Khadi and Village 
Industries Commission has set ambi-
tious targets and propose to provide 
jobs to more persons this year; and

(b) if so. the details regarding the 
plan and whether the people living in 
the rural areas have also been given 
preference in this plan?

THE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES); (a) 
and (b). A statement is laid on the 
Table of the House. [Placed in Lib-
rary. See No. LT-1290/77].

SHRI G. Y. KRISHNAN; Sir, it has 
been reported in the Press that the 
Khadi and Villa.ge Industries Com-
mission has recently recognised stone- 
cutting, grinding and polishing as one 
of the items. Now, how is it that, in 
spite of the recognition given by the 
KVIC to this stone-cutting activity 
has not been included for giving 
special emphasis to the development of 
seven specified village industries, 
namely. Processing of Cereals and 
Pulses, Village Oil. Village Leather, 
Village Pottery, Blacksmithy and 
Carpentry, Non-edible oils and soap 
and Cane gur and khandsari? How 
is it lhat stone-cutting has not been 
included under this?

SHF I GEORGE FERNANDES: All
that has been stated in the statement 
is that special emphasis is being given

to the growth of certain cottage in-
dustries. That does not mean that 
other village industries are not being 
encoiuragH.

SHRI G. Y. KRISHNAN; Has it 
come to the notice of the Minister that 
big and small scale industrialists have 
ventured to take up schemes and pro-
jects under this scheme to evade
taxation?

SHRI GEORGE FERNANDES; No 
such case has been brought to my 
notice.

SHRI V. ARUNACHALAM: Under 
the half million job scheme, training 
was given to candidates in Khadi
board in Tamil Nadu but so far they 
have not been absorbed in any place. 
Will the Government give instruc-
tions to Khadi Commission to absorb 
those trainees at least in future?

SHRI GEORGE FERNANDES: It
is for the state board to pursue this 
matter. I will ask the commission to 
take it up imemdiately with them. I 
will also take it up with the state
board.
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SHRIMATI V. JEYALAKSHMI:
Whether the hon. Minister is aware 
that under the Khadi and Village 
Industries Commission some small 
scale industries and some big manu-
facturing units have fragmented their 
factories into small units and they 
had applied for registration under 
the Khadi and Village Industries 
Commission to enjoy concessions in 
central excise? If so, what steps are 
being taken against them?

SHRI GEORGE FERNANDES; I
am not aware of any such activities 
on the part of any small scale indus-
trialist. If they are brought to my 
notice we will take immediate action..
(InterruptionK)

MR. SPEAKER: He says he does
not know. You can bring them to 
his notice; you can write to him and 
he will look into the matter.
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SHRI HITENDRA DESAI: I would 
like to know the statewise break up 
of employment of persons and I 
would also like to know, what are 
the daily earnings of persons employ-
ed in Khadi a'.id Village Industries.

SHRI GEORGE FERNANDES: The 
daily earnings vary from one type of 
khadi to another, from one type of 
charka to another and from one type 
of loom to another. It varies from 
Rs. 2.50 to Rs. 10 per day. In the 
Village industries also, it varies fromi 
Rs. 2.50 to Rs 10 per day.

Substitute for MISA

+

*;J08. DR HENRY AUSTIN:
SHRI HU KAM  CHAND 

K A C H W AI:

Will the Minister of HOME AF-
FAIRS be pleased to state;

(a) whether it is a fact that Gov- 
ornment are considering to have a 
softer substitute for MISA;

(b) if so, the main details of the 
proposed new MISA;

(c) whether the States will be ask-
ed to replace the Ordinances which 
they have recently issued.

(d) whether it is also a fact that 
some States have written to the Union 
Government that in the absence of 
MISA, it is very difficult to control 
the law and order situation in those 
States; and

(e) if so, which are the States that 
have asked and measures suggested to 
them?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL M ANDAL):
(a) and (b ). The repeal of MISA 
and other related matters are under 
examination in the light of the policy 
enunciated in the address of the Vice 
President acting as President to both 
Houses of Parliament on 28th March, 
1977 and Government woulS brinif




